\ 216
| TEM NO. 43 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR RAJESH KUMAR GCEL
Petition(s) for Special Leave to Appeal (C No(s). 37468/2016
Pl YUSH KUMAR M SHRA Petitioner(s)
VERSUS
STATE OF U.P. AND ORS Respondent ( s)
(with interimrelief and office report)
Date : 05/04/2017 This petition was called on for hearing today.
For Petitioner(s)
M. Nayantara Vohra, Adv.
M. Myank Pandey, Adv.

For Respondent (s)
M. Vai bhav Yadav, Adv.
M. M R Shanshad, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
Last opportunity is grant ed to t he Ld. Counsel for
respondent Nos.1l to 4 for filing counter affidavit within two
weeks.
The Ld. Counsel for t he petitioner to t ake fresh st eps
for service of r espondent No. 5 Wit hin t wo weeks. Noti ce
thereafter be issued.
Li st again on 3.5.2017.
(RAJESH KUVAR GOEL)
Regi strar



